
(c) More tbaD 9,000 employees wbo bave 
reailoed or 8uper-annuated have been paid 
their terminal benefits. Substantial Dumber 
of workers seetina re-instatement have filed 
cases in Courts. 

Durlcultla ror '.dlaD Baaks Operatlal 
ID Fore'ga Co_tries 

4972. SHRI VIJAY N. PATIL: Will 
tbe Minister of FINANCB be pleased to 
atate : 

(8) whetber tbe Indian Banks operating 
in forcip countries a~e faciol diflicultiea ; 

(b) if so. the nature of difficulties beiDI 
faced by them ; 

(c) bow far these difficultiea are due to 
Jack of concrete marketing plan for tbe kind 
and mOle of services tbey would offer ia 
foreip brancbes ; and 

(d) tbe steps beina CakeD by Govern-
ment for proper marketing plans and effective 
control over bran~bes of Indian Banks in 
foreipl countries , 

THE M.INISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) to (c) 
Reserve Bank of India (RBI) bas report\!d 
tbat some of tbe Indian banks operating 
abroad bave been facio. certain preblems 
at lOme oveneaa centres in regard to tboir 
loau portfolios mainly due to fai lure of 
IOIIlO larae borrowen and problem. of 
e&temalisation of payment. receivable from 
exports to some couDtries who have balance 
of payment problems. Some of . these 
problema are faced b, otber international 
baDk. allO. 

Tbe problems of Indian banks caDDOt 
~ClleDtialJ)' be attributed to lack of marketiDI 
atratea7 alone The aencml constraintl 
faced by tbe Indian banks in tbe international 
markell relate to facton such as inadequate 
capital base. manaprial inadequacies. low 
capitaJ fund, inability to provide larae 
rr~ourcef sUPPOJ'ts by bead ofticC and peat. 
f' \ I d "ce OD ahort term borrowiD .. ill iota-
"uk marketll. 

Cd) GovernmeDt of India aod Reaerye 
Baok of India have taken 'various mealUNI 
to rationalise. ItrcnltbeD and control tb. 
.ystems of operations of ovcneal brancbea. 
GuideliDea bave also beea iuued to but. to 
control the assetl/liabllities atructure at the 
foreign brlncbes and also to fix up countrr-
wise exposure limits and limits of exPOIUre 
for iDdividual borrowers/borrower .roups etc. 

Set.1D1 up. of. NatloDa' Pad for Draa . 
De-atldletioD 

4973. SHRI H. B. PATIL : 
DR. T. KALPANA nEVI:. 

Will tbe Minister of FINANCE be pleased 
to atate I 

(a) whether Union Government have 
decided to set up a National Fund for Dro. 
De·addictioD besides taking otber step. to 
cbeck drug abule ; and 

(b) if 10. tbe details relardiDI tbe 
prOiramme of Government aDd how far 
GoverDmcDt bave acbieved success in ita 
eft'orts ? 

THE MINISTER OF STATE IN TBB 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJAR Y) : <a) and (b) 
A United Nations teem visited Jodia from 
tbe 13th to 17tb October. 1986 for discussioa 
with appropriate Indian autborities, the ar_ 
lor increasing co operation between United 
Nations Fund for Drull Abuse Control aDd 
tbe Government of India. DUriDI tho 
discussions. tbe possibility of United NatioDS 
support to India·s on-Ioinl prOlrammes to 
counter problems of drug abuse and drua 
trafficking and settiol up of Nationa. Fuo4 
Dru. Abuse Control waa also explored. Tho 
talks were of preliminary nature and DO 
commitment was made by tbe United Natiooa 
team witb rcaard to nature or extent of 
assiltance. Tbe detaila of the propoeed 
Fund bave tberefore not been worked oat. 
u yet. 

Deposits Ia Natloaallsecl &aDb _d ~_t 
.......... ked , ... Dlstributloa r ...... 

Credit ea_,. 
4974. SHill S. M. GUR.ADD1: WiD 

the Minister of FINANCE be ploued to' .... : 




